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different States, Delhi follows the Punjab

Jail Manual, Para of the aforesaid
manual  presoribed following space
per prisouer :
(i) Ward/Workshop . 45 9. ft.
(ii) Cells . . . . 96 3q. fi.
(iii) Hospital . . 548q.ft.
Resides as per para 583, cvery latrine

should contain accommodation™ in the
proportion of one seat to cvery six pri-
soncrs and wathir&g place continuous to
ewch latrine should bave one compartment
L wlcrt::inﬁmr l:ltrine m‘:uhxnmph{;c
5t2 latrines and jo0  washing y
induding 474 latrines and an equal
number of washing places in the Celis,
in the Central Jail, Tihar.

Import of Cement and Timber

rogf4. SHRI  JANARDHANA
POOJJARY : Will the Minister of
INDUSTRY be pleased to state :

. (a) whether Governmrnt propose to
lm.pod rt cement and umber during 1979 ;
an

(b) if so, the guantity of each item to
he imported, countries from where to be
imported and value ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHyl
JAGDAMBI  PRASAD  YADAV):
(a) and hb). During 1978-79 2 quantity op
1- 54 million tonnes of Cement was im
ported from Japan, North Korea, Poland,
Rumania and South Korea on rates
varying from U.3. § 54" 71 to 67: 50 per
tonne (C&F). Government have decided
to import about 2 muilion tonnes of
C~m-nt during 1979-o. Timher ix
alfowed for import under Item 21 of
Aan xire [ t» Appendic-19 of the Import
Policy 1979-80. Theiefore, 1t could be
imported for the purpose of menufacture
of goods of replenishment of the material
used in the manufacture of goods or both
for execution of export orders, with customs
duty exemption. [Fhe quantity  and
value of import dwing 1979, could  only
b~ indicated after end thr year when
the artwal impoit has twken plac
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(Interruptions) **

MR. SPEAKER : Why should we
adopt a procedure for raising something
without giving notice ? 1 don't know this.

(Interruptions)e*
MR. SPEAKER : Dou't record.

(Interruptions) **

MR. SPEAKER : Papcis to be laid.
Shri George Fernandes.

1x 32 hrs.

PAPERS LAID ON THE TABLE

IurorTED CEMenT CoONTROL (AMEND-
menT) OnpER, 1979, AND Review ann
ANNUAL RerorT OF Heavy ENoOINRkR NG
Conroratron Lto., Rancar ron 1997-98

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES) :
I beg to lay on the Table :—

(1) A of the Imported Cement
Control (Amendment) Order, 197y,
(Hindi and English Versions) Eub—
lished in Notification No. 5.0.
198 (R) in Gazette of Fndin duted
the oth April, 1979, under sub-
section (6) of section g of the Esen.
tial Commaodities Act, 1955. [Placed
in Library, Ser No. LT-4135/79.)

(2) A copy each of the following papers

) (Hindg' and English versions) under

sub-section (1) of section 619A of the
Companies Act, 1956

(i) Review by the Government on
the working of the Heavy En-
incering  Corporation  limited,
inuchi, for the year 1gy7e98

(ii) Annual Re&t of tl'leugrn
Engineerin ation ited,
Ranchi Eorsthc yru):: 197778 alo
with the Audited AC&M‘I
the comments of the trolTiy
and Auditor General eredi.
Placsd in_ Librory, See No.

T-4435/3]
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